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councils, and they are considering this 
question, and after their recommen­
dations are received, the Government 
of India will consider this matter.

Shri B. S. Murthy: May I know
whether the managerial pool is a
part of this plan?

Shri Datar: Yes.

Shri Thimmaiah: There is another 
pool of management, and this pool of
officers is of the services Fifty per
cent of the services the Government 
says is selected and SO per cent re­
cruited Will it not work injustice to
the reservation order in respect of the 
Scheduled Castes and Scheduled 
Tribes?

Shri Datar: The Government will
keep this point of view also in mind.

Shri Harish Chandra Mathur: May
I know if the Government have con­
sidered having a common Governor 
and a common secretariat for the 
various States of the zones9

Shri Datar: It is not practical to
have a common secretariat for ail the 
zones together We are having offi­
cers for the different zones

Shri Harish Chandra Mathur: Is it
not possible to have a common Gover­
nor for all the various States in a 
zone, and have a common secretariat 
for that Governor7

Shri Datar: That is a diftirent ques­
tion The question here deals with 
man-power, and a Governor is not 
certainly included in that.

Foreign Exchange
t

rshri Heda:
•13M J Sard*r M M  Singh:

^ Shri S. M. Baaerjee:
I Shri Pangarfcar:

Will the Minister of Finance be
pleased to state:

(a) whether Government have fixed 
Rs 228 cram as the sum, tor allo­
cation of foreign exchange in the halt
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year commencing from 1st October, 
and

(b) how this amount will be further 
allocated State-wise to various indus­
tries in the private and public sector?

The Deputy Minister of Finance 
(Shri B. K. Bhagat): (a) and (b), I

• regret it will not be in the public in­
terest to disclose what foreign ex­
change allocation has been fixed by
Government for the half year Octo­
ber, 1957 to March, 1958 and what is 
its distribution.

Shri Heda: In view of the shortage 
of foreign exchange, both industry and 
the people would like to know from
time to time how much foreign ex­
change is being made available, and 
how it is distributed

Mr. Speaker: He tries to explain in 
the question The hon. Minister has 
said that in the interests of public 
administration, it is not proper to give 
out this information, but he wants to 
say: would it not clear up many mis­
understandings and excessive demand 
for foreign exchange if it is given 
out That is his point

The Minister of Finance iShri T. T. 
Krishnamachari): The question reallv 
is this We have certain tight com­
mitments, about which 1 have told 
the House. Subject to those tight 
commitments, certain amounts are re­
leased and they are placed at the 
disposal of the various Ministries. A 
large portion of it undoubtedly goes to 
the Commerce and Industry Ministry
If the amount is disclosed, then the 
trouble will be the question of appor­
tionment of the amount that is avail­
able Either there will be acceleration
ot the demand, or perhaps, cornering 
of certain types of goods merely be­
cause there is going to be a slowing 
down ot the Issue ot licences. 1 think 
the totality ot the amount that is 
allotted tor this purpoee be better 
kept secret for the time being, until 
the licences are granted. The infor­
mation can be given to the hon. 
Member after the period is over.
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Skit 8. M. Banerjee: May I know 
whether the foreign exchange diffi­
culties experienced by the U.P. Gov­
ernment in the completion of the 
Rihand dam have since been solved*

Mr. Speaker: The hon. Minister 
says, “ I am not going to give the 
total sum”. The hon Member is 
splitting it up and asking one after 
the other

Shri Heda: There may be difficulty 
in disclosing before the allocation is 
made, but after the allocation is made, 
what difficulty will Government face 
in explaining it?

Shri T. T. Kriahnamachari: The
position is this, the allocations are 
made in total, and allocations have 
also to be made in detail—so much 
for each commodity perhaps. I do not 
know the procedure by which the 
Commerce and Industry Ministry 
arranges this; it is a matter for them 
They have to take into account the 
demands of the various industries and 
apportion to them a particular amount 
or a particular quota This is a matter 
of detail which is very difficult for 
Government to announce now The 
hon Member has precisely put his 
finder on the point, that after the 
allocations have been made, that is 
at the end of March. 1958, there is 
absolutely no harm in giving out the 
figure, but the allocations will be 
made continuously from now on prac­
tically up to the end of March

Shri Sinhasan Singh: A question 
was asked regarding the allocation of 
funds to the Rihand dam Is it a 
matter of secrecy, and are they not 
prepared to say whether that demand 
has been met by the Union Govern­
ment’

Shri T. T. Krtshnamachari: So far 
as the question of the Rihand dam 
is concerned, it is not merely a ques­
tion of foreign exchange; it is a ques­
tion of funds This is a matter which 
is now engaging the attention of the 
Planning Commission and the Finance 
Ministry as to how this particular 
scheme can be fitted in in relation to

the various projects which we have. 
Actually, the hon. Member is perhaps 
not aware of the fact that a certain 
amount of foreign exchange, a certain 
amount of foreign aid has been vou­
chsafed for the Rihand dam in relation 
to the dam part of it What is needed 
is in regard to the power project. 
Attempts are being made to see whe­
ther the requirements of the power 
project, both in regard to the total 
quantum of money that is needed for 
that purpose and the foreign exchange 
needed, can be fitted into some other 
method of loan or aid which we are 
getting At the present moment I 
am not able to say anything more It 
is not a normal question of issuing a 
licence as for ordinary commodities; 
it is a totally different matter al­
together, and has got to be - looked at 
from a different point of view.

Shri Tyagi: As this is a matter of 
importance, I would seek clarification 
from the hon Minister as to what 
part of it he thinks is against the 
social or community interest in giving 
information with regard to the foreign 
exchange which would be required 
during the next six months These 
figures for the rest of the five years in 
the discussion on the Five Year Plan 
have always been given It is not re­
quired in this question to know 
which industry will get how much. 
What the questioners want is to know 
what proportion of this Rs. 225 crores, 
or whatever be the amount, would be 
in the public sector and in the pri­
vate sector To me it seems that 
perhaps it will not injure your case 
at all if you give that information.

•
Shri T. T. Krishnamaehari: I do not 

think the question of the foreign ex­
change needs could be quite so clear 
cut between the private sector and the 
public sector. The public sector de­
mands are largely in respect of im­
ports of capital goods, and since Che 
private sector needs of foreign ex­
change in regard to capital goods are 
only mat on the basis of deferred 
credits, it means the maintenance of 
the private sector and the economy as 
a whole. If a dichotomy is possible
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on simple teims u  what the hon. 
Member has suggested, I would have 
no difficulty in showing that the 
•mount ix Rs. 400 crores out of which 
Be. 185 crores will be in the public 
sector and 8s. 215 in the private sec­
tor, but it is not so easy as all that, 
and that is why I said any question 
of precise allocation it difficult. There 
is a certain amount of flexibility. If 
the hon. Member thinks that defence 
is in the public sector, I am not in a 
position to say exactly what is the 
allocation which has been made to 
them. The hon. Member himself 
knows that we give a particular 
amount; sometimes it is exceeded, 
sometimes you ask them to bring it 
down. There are questions of indivi­
dual sanctions made So, at the pre­
sent moment we are not in a position 
to do it, and I do not think it will be 
m the public interest to do so

ghri S. M. Banerjee: May I know 
whether m spite of the fact that UP. 
was already very poor in power at 
the commencement of the Second 
Plan, only 0-1 per cent of the allo­
cation of foreign exchange was made 
for this project, and il so, what steps 
are being taken to mitigate this diffi­
culty?

Shri T. T. Krishnamaehari: I have 
already mentioned that the work that 
is being done so far as the Rihand 
dam is concerned, has been started 
with a lot of foreign aid and foreign 
exchange for that purpose, and there 
is no point in the hon Member asking 
me a question which is really repeat­
ing the original question again

Shri S. M. Banerjee: This is not the 
same question, 1 submit.

Mr. Speaker: He has already said 
that it has been started with aid, and 
with respect to foreign exchange 
everything is attended to.

S h r i Heda: I find the hon. Minister 
k  p r e p a re d  to give us the allocation, 
but only in April 1958. In view of the 
anxiety that the country is feeling, 
will it not be pcesible for him to give

that allocation somewhat earlier than 
that, two or three tunas?

Shri T. T. IiW iM iM rtnii: I really 
cannot say that. I have stated the 
overall demand I have also stated 
the overall resources available, in the 
course of the discussions on the floor 
of the House. It the hon. Member 
points out to me that by my telling 
him a precise figure of Rs. 400 crates 
or Rs. 480 crores I am likely to get 
Rs. 4 crores more of foreign exchange, 
I am prepared to say that I do not 
know how that will be available.

Mr. Speaker: Next question.

Shri Punnooee: May I ask one ques­
tion? It is a very important question.

Mr. Speaker: That will be reserved
for some other question. Now, let us 
go to the next question. I have al­
ready allowed about eight questions 
on this
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